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Shrimati Soundaram Ramachandran:
Yes; as far as adult education is con­
cerned, in their seminars and in their 
annual conferences, the work already 
done is reviewed, and further pro­
grammes are evolved. But, as I 
pointed out, I must admit that our 
progress is not very satisfactory in 
regard to adult eduation. So, we had 
a common meeting to evolve further 
programmes. We are trying to have 
the minimum programme. Social 
education is a very huge thing, and 
we are finding it very difficult. So, 
we are now trying to have the mini­
mum programme in regard to adult 
literacy and citizenship training, and 
we are going to take it up as quickly 
as possible through the State Govern­
ments.

Mr. Speaker: ije x t question.

Shri Tyagi: Why not save money?

Mr. Speaker: I have passed on to 
the next question.

Conference of State Ministers

4-
f  Shri Subodh Hansda:
I Shri Kolia Venkaiah:
I Shri S. B. Das:
| Shri Basumatari:

*21f. ^ Shri S. C. Samanta:
I Shri D. C. Shanna:
I Shri Hem Raj:
; Shri Prakash Vir Shastri: 

Shri Venkatasubbaiah:

Will the Minister of Home Affairs 
be pleased to state:

(a) whether a Conference of the 
State Ministers incharge of the wel­
fare of the Backward Classes has been 
held;

(b) if so, the questions discussed; 
and

(c) the decisions arrived at?

The Deputy Minister in the Minis­
try of Home Affairs (Shrimati 
Chandrasekhar): (a) Yes, Sir. The 
Conference was held in New Delhi 
on the 26th and 27th July, 1962.

(b) A statem ent showing the list 
of items discussed at the Conference 
is laid on the Table of the House. 
I See Appendix I, annexure No. 63].

(c) The Conference was mainly 
convened to have an exchange of 
views on the recommendations made 
by the Scheduled Areas and Sche­
duled Tribes Commission and also to 
discuss other items included in the 
agenda. The record of proceedings 
and the recommendations of the Con­
ference is being finalised.

Shri Subodh Hansda: One of the
points discussed at that meeting was 
the shortfall in the financial target 
during the Second Plan period. May 
I know whether any stress was placed 
on achieving the maximum physical 
targets during the Third Plan period, 
and if so, the procedure adopted for 
that purpose?

Shrimati Chandrasekhar: Yes,
during the conference, the Home
Minister stressed that the Chief
Ministers should review the progress 
in the States and see that proper 
utilisation had been made of the 
money provided in the Second Plan 
and also to have better utilisation in 
the Third Plan.

Shri Basumatari: May I know
whether any amount has been set 
apart outside the Plan, and if so, what
it is?

Shrimati Chandrasekhar: I think
the hon. Member is referring to the 
sum of Rs. 260 crores that has been 
set apart by the Planning Commis­
sion outside the Plan outlay, and that 
is the amount that is going to be 
spent in the backward areas.

Shri S. C. Samanta: May I know
whether the hon. Minister is aware 
that one caste is classified as a back­
ward class in one State, while in 
another State, the same caste having 
the same economic and social disabili­
ties is not regarded as a backward 
class?

Shrimati Chandrasekhar: This might 
have been the case when caste was
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the criterion for deciding backward­
ness. But now since we have adopted 
the economic criterion for the purpose, 
this will not arise.

Shri D. C. Sharma: In the state­
ment, it is said that steps have been 
taken for adopting economic tests for 
determination of ‘other backward 
classes’. What are those economic 
tests?

Shrimati Chandrasekhar: People
who draw more than Rs. 1,500 per 
year will be considered as not belong­
ing to the backward classes.

Shri Sonavane: Members of Parlia­
ment were associated with such m eet­
ings when they were held on previous 
occasions. What are the reasons for 
the departure from this practice now?

Shrimati Chandrasekhar: The con­
ference was held thrice before. This 
conference is a State Ministers' 
conference, entirely meant for the 
Ministers of the States dealing with 
backward classes to meet and discuss.
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Shri Bade: He has not properly
replied to my question.

Mr. Speaker: I will give him another 
opportunity. Shri Swell.

Shri Swell: May I know whether 
the question of amending the Sixth 
Schedule to the Constitution was 
taken up at this conference? If not, 
why not, in view of the fact that this 
question has been hanging fire for the 
last ten years and the Prim e Minister 
has given repeated assurances of such 
an amendment?

Mr. Speaker: That is a different
thing altogether.
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Mr. Speaker: He wants to know
whether the States have been com­
municated that henceforth the crite­
rion would be economic and not on
the basis of caste.
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Mr. Speaker: Next question.

Shri Bade: This is important
because the States have decided to 
proceed on the basis of caste and not 
on economic considerations.

Mr. Speaker: I know that every­
thing that comes from the hon. Mem­
ber is important, but sometimes I 
cannot accommodate him.

Shri Sonavane: This is an impor­
tan t question regarding the backward 
classes.. . .

Mr. Speaker: I know. Therefore, I 
have passed on to the next question.

Universities in Third Five Year Plan

f  Shri Raghnnath Singh:
| Shri Daji:
| Shri A. V. Raghavan: 
j Shri Subbaraman:

Shri Maruthiah:
Shri Prakash Vir Shastri: 

*217.  ̂ Shri Hem Raj:
Maharajkumar Vi jay a 

Ananda:
Shri Mohsin:
Shri Umanath:
Shri Ram Ratan Gupta: 
Shri K. Pattnayak:

[_ Shri Karjee:

Will the Minister of Education be 
pleased to state:

(a) how many universities were 
proposed to be started during the 
Third Five Year Plan period;

(b) the total allocation therefor;

(c) how many of them have 
started;

(d) how many have been sanction­
ed; and

(e) how many are under considera­
tion?

The Minister of Education (Dr. K. L. 
Shrimali): (a) and (b). A statement 
is laid on the Table of the House. 
[See Appendix I, annexure No. 64].

(c) Five.
(d) and (e). It is for the State 

Governments concerned to establish 
new Universities within their ju ris­
diction.
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